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FINANCIAL EXPRESS

ALMORA URBAN CO-OPERATIVE BANK LTD. UNDELIVERED uBLic FORMA = CAN FIN HOMES LTD.
= . ' i DEMAND NOTICE .
{tra Largest tHaah Sa-Operative Bah aF Mot india) (Regulation 14 of the Insolvency and Bankruptcy Board of India m EIH‘LH‘_‘IWMEETFLE?MEH 1632/5711, F‘.’“ Floar, Near
NOTICE UNDER SECTION 132(2) OF THE SECURITIZATION AND RECONSTRUCTION (Voluntary Liquidation Process) Regulations, 2017) CanFm Homes Lid Main Post Office, Circular Road, Rewari -123401

OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTERESTS ACT-2002
Heraby this is to miorm that under namead barrowarsiguarantors have not repaid principal and misrast thereon of the loan. Therefore the loan daclares NPA_ A
nafice under Saction 13(2) of the Secuntization and Reconstruction of Financial Assels and Enforcament of Security Interast Act 2002 was issued at last known
addrass, which was refurned undefiveredrefused,. Tharefore agein we inform to under named borrowers/guaraniors by this public notice that to pay the loan
armount due mcluding interest and other expanses as mentioned in this notice within G0 days from the date of publication of the notice othervise bank will be hound
to take action under 13(4) of the SARFAESIACT 2002
We invite your attention te the provisions of sub-section (8} of Secticn 13 ofthe SARFAE S Act which speaks about the time availabletothe Borrower! Guarantor's
to redeem the secured assets

E-mafl : rewari@canfinhomes.com Mob.: TE25079233

FOR THE ATTENTION OF THE STAKEHOLDERS OF
AGILITYWORKS INDIA PRIVATELIMITED | | oy P =t Tty

1. INAME OF CORPORATE PERSON _|AGILITYWORKS INDIA PRIVATE LIMITED POSSESSION NOTICE [Rule 8 (1)] [For Immovable Property]

,. |DATE OF INCORPORATION OF 25/03/2014 The undersigned being the Authonsed Officer of Can Fin Homes Lbd. under the
|CORPORATE PERSON ; : : - : : = y

Securitisation and Reconstrechion of Financial Aszeis and Enforcement of Security

Intarest Act 2002 and in exercise of the powers under the said Act and Securnity Interest

[AUTHORITY UNDER WHICH
3. (CORPORATE PERSON IS

ROC Delhi

Sr. MName and address of the Borrowaer! Description of the ﬁ%ﬁfﬁ% [INCORPORATED / REGISTERED (Enforcemant) Rules, 2002, issued a demand notica dated 3011012025 calling upon the
No. Martgagor/Guarantor/Branch Name Immovable Property in the notice uis 13{2) |CORPORATE IDENTITY NUMBER borrowers Mr. AJAY KUMAR SHARMA S/0 Mr. MANOHAR LAL SHARMA AND Mrs.

B B05E 4. |/ LIMITED LIABILITY IDENTITY U72300HR2014FTC080431
o NUMBER OF CORPORATE PERSON
Rs. 19,40,188.00/- 'ADDRESS OF THE REGISTERED

as on 31.12.2025 5. |OFFICE AND PRINCIPAL OFFICE

SITA DEVI WiO Mr, AJAY SHARMA (Borrower) and Mr, MUKESH KUMAR THAKUR
S/0 Mr. VISHWA NATH THAKUR (Guarantor) 1o repay the amount mentioned in the
nofice being Rs12.02,690/-{Twelve Lakhs Two Thousand Six Hundered Ninty only)
with further inferest at contractua! rates, till date of realization within 60 days from the dale

1. |Smt. Charanjeet Kaur wi/o Sh. Jodha Singh (Borrower &|Propery Siuated at Khasra Moo 27472 Min., Village
Mortgagor) Al: Near RTO Office, Kishanpuram, Behind Gautam Kharakpur Devipura, Kashipur, Udham Singh Nagar,
Heights Hotel, Kashipur, Udham Singh Nagar, (UK) Sh. (LK), Area B3.00 sq. it. or 59.20 sq. mirs., (In the name of

PLOT NO. 779 SECTOR 15A,
Faridabad, FARIDABAD, Haryana,

g::'rfflrgﬁ Eir:tg.:riéu Eha M::angngitl'nIEg If: ri::;]r_m!. llﬂ';ﬁf{ Smt. Charanjeet Kaur wio Sh. Jodha Singh}, Bahi Mo: 1, | with InL. & Other Charges |__I(IF ANY) OF CORPORATE PERSON _|India, 121007 - GREL
il P B o i it e Charan Sine | ZIid No: 3128, Pages: 193-212, Seral No: 11088, Dated | Date of Sending Demand| || |LIQUIDATION COMMENCEMENT et J 2026 of the said notice.
Singh Nag ) Sh. g - g Notice by Regd. Post: I° |DATE OF CORPORATE PERSON anuary The borrower hawving fatled to repay the amound, notice is hereby given o the borrower and

(Guarantor) At H_ No: 110, Dohri Vakesl, Kashipur, Udham | 20.09.2012. Bounded:On the North by: Properly of

Singh Magar, (UK) Sh. Jagal Singh s/o Sh. Singara Singh |Other Person On the South by: Kaccha Rasta 20'0°

(Guarantor) Al; H. Mo; 91, Rampura, Kashipur, Udham Singh | wide On the East by: Property of Pawan Kuman On the | Date of Return of Demand
¥ proriy

Nagar, (UK) . West by: Property of Despak Kumar Notice (Registered):
Branch; Kashipur, Uidham Singh Magar, (LIK) 10.01.2026

Dated : 17.01.2026 Authorized Officer
O Chola
Erter o better Iife | 600032, India,Branch Office:1st & 2nd Floor, Plot No.6, Main Pusa Road, Karol Bagh, New Delhi - 110 005.
SUB: Re-call of Auction Notice under Rule 8(6) dated 30.12.2025-

Loan Account No. HE01XBQ00000040937 &amp; HEO1DEF00000014674
Account No. and Name of borrower,
co- borrower, Mortgagors

the public in gensaral that the undersigned has taken possession of the property describad
ADDRESS, TELEPHONE NUMBER |NO. 87, 2ND FLOOR, 21ST CROSS, herem Below inaxerciss of powers conferred under Sechion 13(4) of the said Act read with
AND THE REGISTRATION 7TH MAIN, N S. PALYA, BTM 2ND Rule & (of the Security Interest Enforcement Rules, 2002) o this the 16th day of January
NUMBER OF THE LIQUIDATOR, STAGE, BANGALORE-560076, W26,

AUTHORISATION FOR KARNATAKA, INDIA

ASSIGNMENT (AFA) Validity CELL +91 94483 84064, LL +080 7963 4233
EMAIL: GTHIRUPAL@GMAIL.COM

IP REGISTRATION NO. IBBI/IPA-002/
IP-N00016/2016-17/10030

a AFA valid upto 31/12/2026

8. |LAST DATE FOR SUBMISSION OF CLAIMS [12th February 2026

Notice is hereby given that Agilityworks India Private Limited has commenced
voluntary liquidation on 13th January 2026.

The stakeholders of Agilityworks India Private Limited are hereby called upon to
submit a proof of their claims, on or before 12th February 2026 to the liquidator at the
address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Date: 14/01/2026 Thirupal Gorige
Place: Bangalore Liquidator

08.01.2026 '7. INAME, ADDRESS, EMAIL CS THIRUPAL GORIGE

The borrower's attendion s mvited 1o provisions of sub-section (8) of section 13 of the A,
in respect of fime available, io redeam the secured assels,

The borrowar in particular and the pubdc in geners! is hereby caufioned notto deal with the
property and any dealings with the property will be subject to the charge of Can Fin Homes
Lid for an amount of Re12,02 650/ Twelve Lakhs Two Thousand Six Hundeared Ninty
only) and interest tharaon.

Description of immovable property
RESIDEMTIAL FLOT HOUSE NQ 247, COMPRISED IN EHEWAT MO 242, KHATOMNING
359 MUSTIL NG, 89, KILAD 131 {4-13), 13°2{2-T), 14/2{1-17), MEASURING S EANAL 17
MORLA TS 8197 TH SHARELE 6 MARLA LE 200 20 YAREDS SITUATED AT GALE NG 1,
SHIV COLONY, REWARI, HARYANA-123401 EAST - RASSTA, WEST ; PLOT OF OM
FRARASH, NORETH OTHER PROPERTY, S0OUTH - PLOT OF KIISHALATS,

Diate ; 16-01-2026 Sdi- Authorised Officer
Place: Rewsari Can Fin Homes Lid

Place: Kashipur (Udham Singh Nagar)

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED
Corporate Office: Chola Crest C 54 & 55, Super B — 4, Thiru Vi Ka Industrial Estate, Guindy, Chennai-

Reserve
Price

PROPERTY MUNICIPAL NO. 1489 - 90, HAVING AREA MEASURING 110 SQ. Rs.

YDS., SITUATED AT GALI KOTANA, SUIWALAN, DARYA GANJ, DELHI - 59,50,000

110002 (CONSISTING OF ENTIRE GROUND, MEZZANINE, FIRST, SECOND

AND THIRD FLOOR WITH ROOF RIGHTS).

Descriptions of the property /Properties

Loan Account No.
HE01XBQ00000040937 &

HEO1DEF00000014674
1.MOHAMMAD YUSUF (APPLICANT),

H. NO. - 1489/90, GALI KOTANA SUIWALAN,
DARYA GANJ, DELHI — 110002 Loy
2.ANDAZ BANO (CO-APPLICANT) H. NO. - 1489/90, GALI KOTANA SUIWALAN, DARYA GANJ, DELHI — 110002 T s
3.SHAMIM BEGUM (CO-APPLICANT), H. NO. - 1489/90, GALI KOTANA SUIWALAN, DARYA GANJ, DELHI — 110002

4.BISMA HANDICRAFT (THROUGH ITS PROP. MOHAMMAD YUSUF) (CO-APPLICANT),

H. NO. - 1489/90, GALI KOTANA SUIWALAN, DARYA GANJ, DELHI - 110002

5.MOHD. DAUD ALIAS MOHD. DAAOOD (CO-APPLICANT), H. NO. - 1489/90, GALI KOTANA SUIWALAN, DARYA GANJ, DELHI — 110002
6.SABAH NAAZ (CO-APPLICANT), H. NO. - 1489/90, GALI KOTANA SUIWALAN, DARYA GANJ, DELHI — 110002

7.BISMA STORE (THROUGH ITS PROP. MOHAMMAD YUSUF) (CO-APPLICANT),

H. NO. - 1489/90, GALI KOTANA SUIWALAN, DARYA GANJ, DELHI — 110002

Itis hereby informed that the Auction Notice under rule 8(6) dated 30.12.2025 for the above loan account is hereby withdrawn. It
is pertinent to mention that the same is being withdrawn without prejudice to The Authorised Officer of M/s. Cholamandalam
Investment and Finance Company Limited is recalling the Sale Notice Published on 31-12-2025 in "FINANCIAL EXPRESS”

CAN FIN HOMES LTD.

DDA Building, 1st Floor, Near Paras Cinema, Nehru Place, New Delhi-110019 Ph.: 011-26435815, 2643023, 011-26487529, 7625079108
Email: delhi@canfinhomes.com CIN : L85110KA1987PLC008699

APPENDIX- IV-A [See proviso to rule 8(6)] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-AUCTION SALE NOTICE for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules, 2002.

NOTICE is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable properties mortgaged/charged
to the Secured Creditor, the possession of which has been taken by the Authorised Officer of Can Fin Homes Ltd., New Delhi, Nehru Place Branch, will be sold by
holding e-auction on “As is where is”, “As is what is”, and “Whatever there is” on 21.02.2026, for recovery of mentioned hereinafter due to Can Fin Homes Ltd. from
respective Borrowers and Guarantors as on the respective dates, together with further interest and other charges thereon.

(English) and "JANSATTA" (Vernacular)] and shall initiate proceedings for sale afresh under the SARFAESI Act, 2002. S

Can Fin Homes Lid

ISP TR e raon, ok i ]

vawadiiing Shremamn dnfs aalip

i ) ’ o . Name of the Borrowers and Amount due Reserve Earnest Type of Description of the property
Place: DELHI, NCR Date : 17-01-2026 Sd/- Authorised Officer Cholamandalam Investment and Finance Company Limited No. Guarantors as on date Price Money Possession
Deposit
1. | Mr. KASIM S/O RAHISUDEEN & Rs. 12,30,170/- Rs. 12,00,000/- Rs. 1,20,000/- Physical |FLAT NO. 383-B, 2ND FLOOR, NYAY KHAND-1,
Mrs. HASEENA W/O KASIM (Rupees Twelve lakh | (Rupees Twelve (Rupees One INDIRAPURAM, GHAZIABAD, UTTAR PRADESH-201010
\‘g-;\\ Chola CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED (Borrowers) and Mr. SAMSUDDIN | Thirty Thousand One | Lakh Only ) Lakh Twenty BOUNDARIES OF THE PRPERTY ARE AS UNDER :-
_ p L Corporate Office: Chola Crest C 54 & 55, Super B — 4, Thiru Vi Ka Industrial Estate, Guindy, Chennai-600032, S/O SABIR KHAN (Guarantors) | Hundred Seventy Thousand Only) NORTH: FLATNO. 378-B, SOUTH: FLATNO. 384-B
Fuierabetier B 1ndia, Branch Office: 1st & 2nd Floor, Plot No.6, Main Pusa Road, Karol Bagh, New Delhi - 110 005. Only) EAST:%PEN SPA,\ﬁll_E,WEST:PASSAGE FLATNO. 382-B
ncumprances -
POSSESSION NOTICE UNDER RULE 8 (1) 2. | Mr. NARENDER SINGH SIO LALLU| _ Rs. 1058460~ | Rs29,10,000- | Rs2,91,000- | Constructve|PLOT NO- 6, KHASRA NO-48, MAHARANA VIHAR.
; ; : : . —_ SINGH & Mr. KULDEEP CHAUHAN | (Rupees Ten Lakh (Rupees Twenty (Rupees Two DUNDAHERA. GHAZIABAD-201009. ADMEASURING 100
WHEREAS the undersigned being the Authorised Officer of M/s. Cholamandalam Investment And Finance Company Limited ,under the o ) ; , ,
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 hereinafter called the Act and in 8 S0 NARE'\LD,\ﬁRfX\F',ﬁHS o FF'EYJ rEll-Iguhr:d-l;gguSSi?(?d Tﬁﬁfsﬁzhgﬁn) LT?]‘;hu’S\‘:;z%glnj’ SQ. YD. BOUNDARIES OF THE PROPERTY ARE AS
exercise of powers conferred under Section 13[12] read with Rules 3 of the Security Interest [Enforcement] Rules, 2002 issued demand AI\/I( A%&Nzrs;\)ﬂan v ARJ U DEVI WG only) y y y UNDER:- NORTH : Khet of Balram, SOUTH : Property of
notices calling upon the borrowers, whose names have been indicated in Column [B] below on dates specified in Column [C] to repay the NARENDER ésI’N GH (Guarant y Harpal, EAST : Plot of Satvir, WEST : 15’ Wide Road
outstanding amount indicated in Column [D] below with interest thereon within 60 days from the date of receipt of the said notice. (Guarantors), Encumbrances - NIL

The borrowers having failed to repay the amount, notice is hereby given to the borrowers in particular and the Public in general that the
undersigned has taken possession of the properties mortgaged with the Company described in Column [E] herein below on the
respective dates mentioned in Column [F] in exercise of the powers conferred on him under Section 13[4] of the Act read with Rule 3 of
the Rules made there under.

The borrowers in particular and the Public in general are hereby cautioned not to deal with the properties mentioned in Column [E] below
and any such dealings will be subject to the charge of M/s. Cholamandalam Investment And Finance Company Limited for an amount
mentioned in Column [D] along with interest and other charges. Under section 13 [8] of the Securitisation Act, the borrowers can
redeem the secured asset by payment of the entire outstanding including all costs, charges and expenses before notification of sale.

The detailed terms and conditions of the sale are provided in the official website of Can Fin Homes Ltd., (https://www.canfinhomes.com/SearchAuction.aspx).
Link for participating in e-auction : www.auctionbazaar.com

DATE : 16.01.2026, PLACE : New Delhi

Sd/- AUTHORISED OFFICER, CAN FIN HOMES LTD.

Pboielr d Canara Bank

RT INDPR bl SUYBH A Government of India Undertaking : :
SL | NAME AND ADDRESS OF APPLICANT 52 w 2 — DETAILS OF i E : E'Au Ctlon NOtlce
NO|  &LOAN ACCOUNT NUMBER w5 E PROPERTY POSSESSED Sa l I fafes Syndicate |
- AR 39
o
3 [ E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY UNDER THE SECURITISATION AND RECONSTRUCTION OF
(Al G T [E] [F] FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 UNDER RULE 8(6) READ WITH RULE 9(1) OF
1. |Loan Account Nos. n & | FIRST FLOOR WITHOUT ROOF/ TERRACE RIGHTS OF FREE HOLD BUILT UP I THE SECURITY INTEREST gENFORCEMENT RULES, 2002
<] S Q| PROPERTY NO. WZ - 111-A, BUILT ON PLOT NO.886, AREAMEASURING 62 SQ. |~ Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described immovable Property
HEO1EDL00000009940 and N 2 & o \ . . . . . .
HEO1EDL00000009526 ih @ th | YDS., PART OF KHASRA NO. 13/15, SITUATED IN THE AREA OF VILLAGE |N _ mortgaged/charged to the Secured Creditor, the Constructive/ Symbolic/Physical Possession of which has been taken by the Authorised Officer
& |& = & |KESHOPUR,AND THE COLONY KNOWNAS GURU NANAK NAGAR, NEW DELHI, rg; of Canara Bank, Secured Creditor, will be sold on “As is where is”, As is what is”, and “whatever there is” for the recovery of dues to the
1.LATE MANOJ KUMAR THROUGH - \g ~ [BOUNDED AS UNDER: -EAST - PROPERTY NO.885, WEST - OTHERS |§ S Bank. As per Demand Notice under Section 13(2) & further interest thereon, charges and costs due to the Canara Bank, as detailsed in the table
LEGAL HEIRS MAMTA K w/o Late 3 6 | PROPERTY, SOUTH — ROAD 20 FT. WIDE, NORTH — PORTION OF SAID gf below:
Manoj Kumar @ | PROPERTY. D Name & Address of Borrower(s Tot T . Reserve Price
- al
W.Z - 111 A, FIRST FLOOR, GURU NANAK NAGAR, e & Guarantor(s) (©) Liabilities Description of Property(ies)
STREET NO. 13, M.B.S NAGAR, TILAK NAGAR, DELHI — 110018 .
2.MAMTAK W.Z- 111 A, FIRST FLOOR, GURUNANAK NAGAR, STREET NO. 13, M.B.S NAGAR, TILAK NAGAR, DELHI — 110018 E-mail id cb73 gg::::’::g::&i’:’;z;":’m‘ﬁ':fzg"ﬁoAg;;g;:;f'I)Fg‘??:::_z"’cNRBOOO731 .
3.M/S. MANOJ TRADING (THROUGH IT'S PROP MAMTA K) 366, SECOND FLOOR, GURU NANAK NAGAR, NEW DELHI — 110018 1 Mohd Sh S/o Mohd Rais R Rs 21 25 11 68 | R 'd tal h i =" ‘ 100 i s or 83 60
. " . Mo ameem S/o Mo ais, R/o . 21,25,711. esidential house having area o sq yards or 83.
gfz‘zE.lggll_\:IUA:zli 2026 Chol dalam I And Fi ACL:' thorlsedL(_)ff_lcecll' | House No 585/1 Rahmat Nagar as per demand | gq meter, part of Khasrg No. 2223 situ(:a:’ed at Mohalla ‘_—J Rs. 16.72 Lakhs
H / olamandalam Investment An inance Company imite . Muzaffarnagar Uttar Pradesh- 251001 Ng;lg?ggtzef' Jamiyanagar (Muzaffarangar Bahar Hadood) Pargana 3
2. Mr. Shabbir Ahmed So Saddig, RIo | g interest + | S2da, Tehsil and Distt. Muzaffamagar. Boundaries (As| ‘¢ Rs. 1.67 Lakhs
1009/646 Jamiyanagar Khalapar |other charges less | Per sale deed).: East I_’Iot of Firasat A!i, West-. Rasta, >
: INDIA SHELTER FINANCE CORPORATION LTD. [EINCLEHEE Dakshini Muzaffarnagar Uttar Pradesh- | recovery, if any | North- Plot of Firasat Ali, South Plot of Firasat Al 7
.:ilndehaﬂar Regd: Off:- 6th Floor, Plot-15, Sector-44, Institutional Area, Gurgaon, Haryana-122002 251001
Home Loans Branch Office- (M-4B andM-2A Aradhana Bhawan, UGF , Azad Pur commercial Complex, L-Corner,New Delhi-110033
(143, 2nd floor Main Road facing (Above ICICI Bank), Civil Lines, Bareilly- 243001), (House No - 2, First Floor, Hans Enclave, Near Jain Mandir, 2.| 1. Ashad Enterprises Address: Village | Rs.70,83,919.63 | Property measuring 0.2436 Hect or 2436 Sq mtr of | ©
gajiv C()jh::)lwk, NI\L-I-S, Gkur#géamd Har_|>_/.;cmka'\-l 1220?\11), (1843t;h2ndhf:\?or M?\i/ln Foactj {gcing{;\l(Abgv?hllcal%ols;%r;k), tC(l;/%.lr;\jesh Ba'\rleilly- 2|ﬁ3OtOF1I) , (V\ézg I1\/|2, Alampur- Post Malalpur-Saharanpur- a,\sj pt.er dsrr:agd Khasra No 170 (Khata No .00105) situated at Gram % Rs. 45.70 Lakhs
econd Floor, Meenakshi Garden, Tilak Nagar, Near Subhash Nagar Metro station, New Delhi- ,a , Nehru Nagar, First Floor, B.S.M. . ] . otice dated- ; oy ;
e e St 2 e o | IS | oo ot dour Soar e | 8 100y
NOTICE UNDER SECTION 13(2) OF THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND Shahnawaj R/o House No. 786 Islam | ) qinterest + |Mame OF Title Holder : Mo ahnawaz Sio ohd £ o
ENFORCEMENT OF SECURITY INTEREST ACT, 2002. Nagar, Saharanpur, 3. Mohd Islam S/0 | other charges less | S/am- Boundaries: East: Gram Datauli-Maheshwari | S
NOTICE is hereby given that the following borrower's who have availed loan from India Shelter Finance Corporation Ltd. (ISFCL) have failed to pay Sarif Ahamad R/o Islam Nagar, 4. Mohd recovery, if any | Link Marg, West: Agriculture land of other, North: | ¢
Equated Monthly Installments (EMIs) of their Loan to ISFCL and that their Loan Account has been classified as Non-Performing Asset as per the Rashid S/o Mohd Sh f Rlo Gali N Agriculture land of Naseem, South: Agriculture land of
guidelines issued by National Housing Bank. The borrower(s) have provided security of the immovable properties to ISFCL, the details of which are ashid /o iond shareel R/o &all INo. ’ '
described herein below. The details of the Loan and the amounts outstanding and payable by the borrower/s to ISFCL as on date are also indicated 27, Opp Mandi Samiti Road New Chand Naushad
here below. The borrower(s) as well as the public in general are hereby informed that the undersigned being the Authorised Officer of ISFCL, the Colony, 5. Mohd Shahanavaj S/o Md
secured creditor has initiated action against the following borrower(s) under the provision of the Securitization and Reconstruction of Financial Asset Islam R/o No. 786 lIslam Nagar
and Enforcement of security Interest Act 2002 and issued notice under this Act details mentioned below. If the following borrower(s) fail to repay the : gar,
outstanding dues indicated against their names within 60(Sixty) days of the notice, the undersigned will exercise any one or more of the powers Saharanpur.
conferred on the secured Creditor under sub-section (4) of the section-13 of the SARFAESI Act, including the power to take the possession and sell . . . .
the same. The public in general is advised not to deal with properties described herein below. 3. 1. N!/S Dev Enterp"s_es Prop. Mrs. Bhart | Rs. 35,05,623.24 | One Residential House measuring 231 sq yards or| © kh
S1 N arantor! Logal Hoit NPA date/ Demand Notice Description of secured Asset (s) Mohalla Hazara Sarsawa Saharanpur, | Notice dated- | \vest. 40 feet North and South -52 feet pertaining to| ©
) L P oan sccount no. Dlsn;'and pate and Amount (immovable properties) UP-247232, 2. Mrs. Bhart Devi Wio Mr 10.06.2024 Khasra No. 433, Situated at Sorana PargaFr)1a Sarsa?wa Q| Rs.4.37 Lakhs
oan account no. otice L ' ' H . ’ ’ ’ e T
| . . plus interest + . . . i
1. Mr./ Mrs. Ruma Devi W/o Mr. Uresh Kumar, _ |10-JAN-2026{12-Jan-2026 Rs.530583/- (Rupees| All Piece And Parcel Of A west facing single Amit Kumar Ro Vill Sorana Saharanpur, | i - harges less | Tehsil Nakur and Distt Saharanpur. Boundaries: East: ;
Mr./ Mrs. Suresh Kumar S/o Surendra Kumar. / Five Lakh Thirty Thousand Five|story House, Having an area 575 Sq. Yards UP-247232, 3. Mr. Amit Kumar S/o Mr. recovery, if any | Rasta 10 feet wide, West: Agriculture land and Gher of | ¢f)
Mr./ Mrs. Surendra Kumar S/o Dharma 12-Jan-2026 Hun1d0rt?1dJEigh%;'greetOnlﬁdue atﬁ Slituatled at_li_?iilwllaésta’:(ion L%ksar,ﬁargana Rampal Singh R/o House No. 328 Neerpal, North: House of Janeshwar, South: House of
Aadarsh Colony Main Bazar Road Laksar on an . together wi anglaur Tehsil Roorkee, Distt Haridwar R ianati
Uttrakhand-247y663 interest from 11th Jan 2026. and|Uttarakhand Boundary:- East-Land of Sorana Saharanpur,"UP 247232, 4. Mr. Rampal Prajapati and Sewa Ram.
LAROVLLONS000005071249/AP-10163167 other charges and costtill the date of| Akhada Panchayati Kankhal, West:-Road, Gaurav Kumar Sukhija S/o Prem Chand
the payment North:- House of Roshan Lal, South:-House Sukhija R/o 1212, Moh Kanoon Goyan 1,
| Of Chanda Sarsawa Saharanpur, UP-247232, 5. Mr.
2, mzé NlljRglg:JKsl:ll:)V\xloR IV}I(I}NDHEA\‘ISQJMI\IIQIIT_I 10-JAr/\l-2026 Z él].rj)zgs-Z(l):%i rtee§SILa1kf193N5iggt/); éll PiegeAPdfli’(ﬁrcel ?L I;rct)perty6(13;)7rgprising Davi Singh S/o Late Madan Lal R/o Near
. . , MR. arved out of khewat khata no mu no .
MRS. SABALJEET S/O MR. KANHI 12-Jan-2026 | Three Thousand Five Hundred|20 kila no 18/3 (2-8), 23/1 (6-8), Kita 2, Durga Mandir Durga Colony Sarsawa
SABALJEET DAIRY FARM C/O MR. Eighty Only) due as on 10th Jan|Rakba 8 Karnal 16 Marle ka 29/704 bhag Dehat Saharanpur, UP-247232

2026 . together with interest from| rakba tadadi 0 Kanal Sawa 7 Marla (218 Sq.
11th Jan 2026. and other charges| Yards), situated at Gram waka moja Tikri
and costtill the date of the payment | Gurjar Tehsil & Distt Palwal Boundary:-

SABALJEET S/O MR. KANHI
Village Teekri Gujjar Barauli 149
Palwal Haryana 121102

Date & Time of E-auction (Sr. No. 1-3) : 07.02.2026 from 11: 00 AM to 1:00 PM (With extension of 5 min. duration each till the conclusion of sale)
EMD Deposite: 07.02.2026 upto 10.30 AM, Property Inspection date: 04.02.2026 to 06.02.2026 during office hours

East: Property of Veer singh West: Rasta
LA11VLLONS000005070584/AP-10168691 Aam. N ofth: yRoad S outﬁ: Property of 4|1 M/s KD Car Shoppe Address: Shop No. | Rs. 18,27,791.69 | EMT of House No. 4/256 A, Baluganj, Agra, In the 1)
Dhanpal 1, Daya Complex, Bye Pass Road,| asperdemand | name of Shri Kailash Chand Srivastava S/o % Rs. 13.55 Lakhs
1 | i - i | Notice dated- : : :

3. MR/ MRS. SONAL W/O MR. ARUN KUMAR,  |10-JAN-2026 12-Jan-2026 Rs. 504135/- (Rupees| All Piece And Parcel Of House Of Khasra Bhagwan Talkies Agra-282005, 2. Shri| TEFECTEE | Shri Uma Shankar Srivastava measuring 39.63sq | g 0
MR./ MRS. ARUN KUMAR S/O VINOD KUMAR / Five Lakh Four Thousand One|No.125 Min, Area Measuring 41.80 Sq Mtr, Kailash Chand Srivastava (Borrower) Sfo| = ' | mir. Bounded As: East : House of Sri Banarasi Lal, £ Rs. 1.36 Lakhs
TEJAS IT SOLUTIONS C/O MR. ARUN 12-Jan-2026 | Hundred Thirty Five Only) due as| Vill.- Jasoli Mustqil, Chungi Maruf Katghar Shri Uma Shankar Srivastava Proprietor- otrr)\er charaes less West : Gali Prop. Rambabu & Rajeev Srivastava, ~
KUMAR S/O VINOD KUMAR on 10th Jan 2026 . together with| Pargna/tehsil /district Bareilly Uttar Pradesh M/s KD Car Shoppe R/o House No. recove gif an North : House of Rambabu, South :House of Rajiv 7)

60 Katghar Qila Bareilly Uttar Pradesh 243001 interest from 11th Jan 2026. and|Boundary:- East:- Road 6 Feet West:- Land 4/256 A, Baluganj, Agra-282001 V1A | srivastava
HL11SVLONS000005123738/AP-10281190 other charges and costtill the date of| Of Railway North:- House Of Maya : ’
| the payment Gangwar South:-House Of Chandan 5 | 1. M/S Sahara Diagnostics Add. Shop | Rs. 67,90,728.44 | EMT of commercial building at Shop No. 9, MPL No. | ¢y

4. Mr./ Mrs. Abhilasha Mishra W/o Mr. Dheeraj  |10-JAN-2026|12-Jan-2026 Rs. 1368243/-|All Piece And Parcel Of Freehold No. 9, Nateshpuram, Gali No. 2, as perdemand | 82, Plot No. 66, part of khasra No. 9 & 10| = Rs. 38.00 Lakhs
Mishra, Mr./ Mrs. Dheeraj Kumar Mishra S/o / (Rupees Thirteen Lakh Sixty Eight| Residential falling under khasra no 2143, ‘Kankerkhera, Meerut, UP-250001, 2. Notice dated- | Mustafabad Urf Bukharpura (Natresh Puram) gali No. | O
Mr. Brahmdev Mishra, G.i Group Pvt Ltd 12-Jan-2026 (T)r;]?;)sagﬂew;z I-Al:]n%?g 'jg:yzggrge ?/fltlea mﬁaStL]Jrigg |35 Sq \T_ds _S_i_tuarﬁd ac;f Shri Yogendra Singh Slo Shri Om I13.'12.2024 2, near Sahara Pathlogy Lab/Bangali Sweets Palace -g Rs. 3.80 Lakhs
Mr. Abhilasha Mishra W/o Mr. Dheeraj Mishra -| Vlllage Karneda Fargana Loni leshil an . . us interest + ictri i
Emp Code:-63071, Dheeraj Kumar Mjishra Slo together with interest from 11th Jan Dist., Ghaziabad Uttar Pradesh-201007 Prakash R/o o3 Gall No. 3' Tulsi COIony Ot?\er ChargeS less Kanker erra Sardhana F'{oad District Meerut in the >
Mr. Brahmdev Mishra (aps Bino-1209) Efo Ap 2026. and other charges and cost till| Boundary:- East: Plot of Pappu Singh West: Kankerkhera, Meerut UP-250001 recovery, ifany | ame ©Of Yogendra Singh S/o Om Prakash| 2
Securitas 2143, Karhera Near Laxmi Proprty, the date of the payment Other Plot N_orth: Land of Ranvir South: admez_asurlng. 26.75 sqm. Bounded As (as per salet
Mohan NagerGhaziabad Uttar Pradesh -201007 Road 16 FtWide ?gefd)-tEtiSt : 1; feet th:rggﬂft—t)r s.f:jop ?\‘; Grt%pal,ZY'rv?‘St t
201007 Haryana LAGGSVLONS000005157560 eet thereafter roa wide, North : ee
& HLGGSVLONS000005151836/AP-10345951 & thereafter shop of Paramveer Singh, South : 24 feet
AP-10339964 thereafter Shop of Raju Bhatiya.

5.|Mr./ Mrs. Amarjeet Kaur W/o Mr. Kehar Singh, [10-JAN-2026{12-Jan-2026 Rs. 1361507/-|All Piece And Parcel Of Property Bearing
Mr./ Mrs. Bhupinder Singh S/o Mr. Kehar Singh, / (Rupees Thirteen Lakh Sixty One|No-d-65, Land Area Measuring 50 Sq.yds
Mr./ Mrs. Jasvinder Singh S/o Mr. Kehar Singh,| 12-Jan-2026 | Thousand Five Hundred Seven|Gali No-10 Khasra No-13/15 Situated At
Jasvinder Singh Employee Of Rare Crown Only) due as on 10th Jan 2026 .[Village Khyala Colony Known As Dharam
Business Consulting India Pvt Ltd , together with interest from 11th Jan| Puri Vishnu Garden Abadi Ravi Nagar Extn
D-65 Gali No-10 Dharampuri Ravi Nagar Ext 2026. and other charges and costtill| Part-2 New Delhi-110018, Boundary:-
West Delhi-110018 LADLVLLONS000005125635 the date of the payment East- Others Property, West- Others

& LADLVLLONS000005128533/AP-10290198 & Empegy North:-road 15 Ft South:-others
AP-10292676 roperty

6./ MR./ MRS. VIDHYA W/O MR. SOHAN LAL, MR./|10-JAN-2026| 12-Jan-2026 Rs. 993059/- (Rupees| All Piece And Parcel Of House Built On Plot
MRS. CHANDAN KUMAR S/O MR. SOHAN LAL, / Nine Lakh Ninety Three Thousand|Part Of Khasra No-9, Area 125.41 Sq.
MR./ MRS. VIJAY S/O MR. SOHAN LAL, MR./ | 12-Jan-2026 | Fifty Nine Only) due as on 10th Jan| Meters, Situated At Gram- Sanoua,
MRS. SUBHASH S/O MR. SOHAN LAL, VIJAY 2026 . together with interest from| Pargana,tehsil & District- Bareilly, Uttar
EMP CODE:-50043 Sarvodaya Nagar C B Ganj 11th Jan 2026. and other charges| Pradesh Bareilly Uttar Pradesh 243502
Bareilly Uttar Pradesh 243502 and costtill the date of the payment | Boundary:- East-12 Ft Wide Road,west-
LA11CLLONS000005067063 & Plot Of Other,north-plot Of Bhpendra
HL11CHLONS000005064033/AP-10155101 & Sharma,south-house Of Kuwar Wati

AP-10151598 i

PLACE: DELHI/NCR, UP, UTTRAKHAND DATE: 17.01.2026

Date & Time of E-auction (Sr. No. 4-5): 11.02.2026 from 11: 00 AM to 1:00 PM (With extension of 5 min. duration each till the conclusion of sale)
EMD Deposite: 11.02.2026 upto 10.30 AM, Property Inspection date: 09.02.2026 to 10.02.2026 during office hours

1. All charges for conveyance, stamp duty/GST registration charges etc., as applicable shall be borne by the successful bidder only.
2. No interest will be claimed on the bid/ subsequent amount.
3. Authorised Officer is entitled to cancel the bid at any stage without assigning any reason whatsoever

"EMD amount is to be deposited in E-Wallet of M/s PSB Alliance Private Limited (BAANKNET) portal directly or by generating
the Challan therein to deposit the EMD through RTGS/NEFT in the account details as mentioned in the said Challan before
Mention After depositing of EMD amount intending bidder/s may select the property and place the bid. Bid will be
improved in multiplies of Rs. 10,000/-

Note: 1. No interest will be claimed on the bid/subsequent amount. 2. Authorised officer is entitled to cancel the bid at any stage
without assigning any reason whatsoever. 3. All charges for conveyance, stamp duty/GST registration charges etc. as applicable shall
be borne by successful bidder only.

For details terms and conditions of the sale and participating in E-Auction, please go through the website https://baanknet.com/ or Canara
Banks's Website (www.canarabank.com) or may contact ARM Branch, Agra Canara Bank (Mob. 9084688622 email id
cb7315@canarabank.com) OR service provider M/S PSB Alliance Ltd (BAANKNET) contact details a). Karan Modi (7016716557,
karan@procure247.com) b). Vasu Patel (9510974587, vasu.patel@procure247.com)

Date: 17.01.2026
epaper.ﬁnanntaiexpress.mn‘. .

(Authorized Officer) For India Shelter Finance Corporation Ltd

Authorized Officer, Canara Bank

New Delhi




FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)

Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF AGILITYWORKS INDIA PRIVATE LIMITED

1 NAME OF CORPORATE PERSON AGILITYWORKS INDIA PRIVATE LIMITED

2 DATE OF INCORPORATION OF CORPORATE PERSON 25/03/2014

3 AUTHORITY UNDER WHICH CORPORATE PERSON IS | ROC Delhi
INCORPORATED / REGISTERED

4 CORPORATE IDENTITY NUMBER / LIMITED LIABILITY | U72300HR2014FTC080431
IDENTITY NUMBER OF CORPORATE PERSON

5 ADDRESS OF THE REGISTERED OFFICE AND PLOT NO. 779 SECTOR 15A, Faridabad,
PRINCIPAL OFFICE (IF ANY) OF CORPORATE PERSON FARIDABAD, Haryana, India, 121007
6 LIQUIDATION COMMENCEMENT DATE OF 13" January 2026

CORPORATE PERSON

7 NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE | CSTHIRUPAL GORIGE

NUMBER AND THE REGISTRATION NUMBER OF THE | NO. 87, 2ND FLOOR, 21ST CROSS,
LIQUIDATOR, AUTHORISATION FOR ASSIGNMENT | 7TH MAIN, N S. PALYA, BTM 2ND STAGE,
(AFA) Validity BANGALORE-560076,

KARNATAKA, INDIA

CELL +91 94483 84064,

LL +080 7963 4233

EMAIL: GTHIRUPAL@GMAIL.COM

IP REGISTRATION NO. IBBI/IPA-002/1P-
N00016/2016-17/10030

AFA valid up to 31/12/2026

8 LAST DATE FOR SUBMISSION OF CLAIMS 12" February 2026

Notice is hereby given that Agilityworks India Private Limited has commenced voluntary liquidation on
13" January 2026.

The stakeholders of Agilityworks India Private Limited are hereby called upon to submit a proof of their
claims, on or before 12" February 2026 to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties. Digitally sianed b
igitally signed by
THIRUPA THIRUPAL GORIGE
Date: 2026.01.14
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Date: 14/01/2026 Thirupal Gorige

Place: Bangalore Liquidator



